Or Written Answers

Advance increments to Central Gov-
ernment Employees learning Hindi

6772. SHRI CHINTAMANI JENA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are pro-
viding scholarshipg as well advance
increments to the Governments ser-
vants who are getting certificates in
learning Hindi; and

(b) if so, whether Government pro-
pose to give encouragement to the
Central Government employees to
learn other regional languages by
«declaring same facilities i.e. advance
increments etc, in this regard?

THE MINISTER OF STATE IN
‘THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Yes, Sir. Government sanction ad-
vance increments to employees who
pass the requisite Hindi examination.
There is, however, no provision for
grant of scholarships.

(b) No such proposal is under con-
sideration.
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Reservation rules for promotion in the
Office oy the Engineer-in-Chiet

6774. SHRI R. R. BHOLE: Will the
Minister of DEFENCE be pleased ta
state:

(a) whether it ig a fact that reser-
vation rules in promotions for Sche-
duled Caste and Scheduled Tribe em-
ployees have not been followed in the
Engineer-in-Chief while filling yp the
posts of Assistant Engineerg and Office
Superintendents; |

(b) whether the matter was brough#
to the notice of the Government by
Kendriya Dalit Karamchari Dal, Pune
and Several Members of Parliament:





